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Cen*ral Administrative TrlbLnal
Principal Bench New Delhi,

0.A.1513/89

New Delhi, This the 12th Day of April 1994

Hon'ble Shri N_Dharamadan,Member(3J)

Hon'ble Shri PeT. Thirvvengadam, Member (A)

Shri Raghubir Singh 8.1, D-2429(Retired)
5/o shri Jedha Singh :
R/c Village Mendauri p.o. Mandaura
District Sonepat, (Harayang)

. .o...ﬂpplicant
By Advocate Shri & S Grewal
Versus

Te Lt Goveernuor . eff Jelhi
o through its Chief Secretary
Oelhi Administration, Delhi.

2. Conmissioner of Police, Uslhi
Belhi Police Headquarters,
M.9.0. Building
I.P. Estate, Neu Delhi,

3 ABdditional Pcmm1531oner cf PDllce(Dper ion)

Belhi Police Headguarters

MeS$.0. Building, I.P, Estate, !

New Delhi. .
4. Deputy Commissicner of Police(Vigilancs)

' Delhi Police Headguarters

M.S .0, Building, I.P. Estate

New Delhi. :
' «..Respondents

By -Advocate Shri 0.N. Trisal ~
0 R D E R(ORAL)

Hon'ble Shri N Dharzmadan, Member{d)

~

T The applicant,uhile working as S.I. of

Police,was compulsorily retired from service
vide the impugned order(Annexure A} in the

gexercise of powers conFcrred by clause Jlli)

| of Rule 56 of the Fundamental Rules or & of

the Central Civil Services{Pension) Rules
1872. The said order has been challengasd cn
the main grosund th§§ the order has been passad
on extranecus consideration hy an. incoimpetent
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authority in a mechanical way without aﬁplication
of mind . UWe bave perused this order. It has beén
ordered\by a cunpetent autherity in exercise of
stétutory pégerﬂin a bonafide manner. The Revis
Repori in respect of the applicant was produced
alono with the réply as Annexure B. lUQ also
gxamined fhe same. There were as many as nine

punishments leading tc adverse entries in the ACR
during hig,total tenure[%ggfiy eight years. Hence
having regérd to the facts and circumétances affer
taking into account the recommencdations of the

competent authority the impunged order was passed.

It is legal and valid and not lisble to be guashed.

" We find no merits in this case and we dismisgs this

0A. No order. 2s tc mosts.

(P.T.THIRUVENGADAM) (N. DHARAMADAN )
Member(A) - Member {J)
Lee



